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OA No. 20 73/96 , Date of decision 12.11,1996

Hon'bla Smt. Lakshmi 3u aminafcban, Plainbar (O)

Hon'bl3 Shri K.nuthukum ar , N ember (a)

Shri Narpai Bingh s/o Sh.Bhorat Singh
R/o H„No,64, Seua Nsgar, Gh azi ab ad( UP)
Of Tic 8 Phone Tl ech anic , 3D0 Phone-II,
Gh azi ab £d(UP

... Applicant

(None for the applicant)

Vs.

1. The Uniood of I ndi a(Throu.3h its Secretary)
riinistry of Communication,
3 anc h ar B h ao an , iN 31.1 D el hi.

-2. The G G n er al N an ag er,
Telec om,Di st ric t Gh azi ab ad(UP)

3. C.G.M.T(U)
U . P. Tsi ecom. Circ 1 3, Dshr adun (UP)

„. . . R aspond en i: s

(None for the parties.)

0 R D E R (ORAL)

(Sm t. Lakshrni Suaminathan , fl amb ar (3)

Nons for the applicant, auan on ths secand Call,

uia note that none had appeared on behalf nf the applicant

Buan on tha pravious data i. a. 1 1.1 1, 1996 .

In tha aboua circumstances, this 0. o, is dismissed

ault and non prosacution. •

(K.flutllnukum ar) ( 3m fc. Lgkshmi SuaminattTan)'
flember (a) flember (3)


